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IN THE CENTRAL ADMINISTRATIVE TRIBUWAL, JAIPUR BENCH, .IBIPUR

OA 329/ 2003 DARE OF ORREFRe -11700,2003

Mahesh Chand Shamea son of Shri Vad Pal Shama, Plot Mol 15,
D, Magar, Khathipura Road, Jhotwara, Jaipur - 302002.

. §4.J Applicant
VERSUS

Ly Unioan of India through Principal Infommation Of ficer,
Press Infommation Bursau, Goverrm:nt of India, Shastri Bhawan,
Dr, Rajenira Prasad Roszd, New Delhiy

27 Additional Princiral Infomation Officer (Central
Pegion), Press Infometion Bureau, Govermment of India,

18, Malviya Nagar, Bhopal (i,P.)&

3. Infometion Officer, Prese Infomation Bursau, Govartiment
of India, B-7B, Bhawani Singh Marg, Jaipur

¢+ Respondentsy
Mr. A.K, Shukla, Counz=l for the applicant.,

CORAM 3

Hon'ble Mr. M.L, Chauhan, Member (Judicial)
Hon'ble Mx{ A K. Bhendari, Member (Adeinistrative)

ORDER (ORAL)

The leamed counsel for the appliceant submits thzt he

does not want to press this OA and want to file a duly comstituted
OA,

27 Consequantly, the OA is dismissed as withdrawn with liberty
to file a fresh OA subject to limitation

| \j :
Qe 2 4
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